IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date

24.09.2024

Case No.

1 |G.C.JENA [80939/2024[24.09.2024 [BLAPL/4204/2024 |10

2 |G.C.JENA [80940/2024(24.09.2024 |BLAPL/4201/2024 |10 c |
ASHOK

3 KUMAR 80947/2024 [24.09.2024  |ABLAPL/10009/2024 |10 c
SAHOO

|4 |KSHIEITH (80964/2024(24.09.2024 |WP(C)/7818/2015 |10 c |
N.

5 luniiox | 80969/202424.09.2024 WP (C)/16223/2024 |10 c

l6 |KSHIEITH (80970/2024(24.09.2024 |WP(C)/22872/2024 |10 c |
PRAFULLA

7 |CHANDRA  [80976/2024|24.09.2024 |WP(C)/5437/2024 |10 c
ACHARYA

'8 |N K ROUT [80977/2024(24.09.2024 |BLAPL/5908/2024 |10 c |
H.K.

9 |uonanTa  80980/2024/24.09.2024  |WP(C)/1663/2014 |10 c

|10 |A. SAHOO [80985/2024(24.09.2024 |WP(C)/19415/2014 |10 c |

|11 |A. SAHOO [80988/2024(24.09.2024 |WP(C)/19413/2014 |10 lc |

12 |P K PANI [81012/2024 (24.09.2024 |BLAPL/5300/2024 |10 c |
A.T.

13| 81014/2024 [24.09.2024 |WA/404/2022 10 c

|14 |K. SAHOO [81020/2024 (24.09.2024 |CRLMA/162/2024 |10 c |
N.C.

S 81026/2024 [24.09.2024 |WP(C) /13112/2024 |10 C
H. K.

16 | lennpa  81029/2024[24.09.2024  |CRP/32/2024 10 c

|17 |P NAYAK  [81030/2024(24.09.2024 |CRP/27/2024 110 c |

|18 |GK PARIDA [81032/2024(24.09.2024 |CRLMA/140/2024 |10 c |
B. N.

19 | oanar  81044/2024[24.09.2024  |BLAPL/6220/2024 |10 c
R. K.

20 |Laoik 81049/2024 24.09.2024 |CRLMA/161/2024 |10 c

21 |U. KUMA  [81054/2024(24.09.2024 |WP(C)/15129/2016 |10 lc |
P.K.

22 | lianry  |81058/2024(24.09.2024 WP (C)/9337/2024 |10 c
S.R.

23 | mrarx |81059/2024(24.09.2024 WP (C)/12735/2020 |10 c




24 |P. BEHERA [81071/2024 |24.09.2024 |RVWPET/84/2024 |10 | c |
K.C.

2 81073/2024 24.09.2024  |WP(C)/10059/2024 |10 c
BIKRAM

26 | pimna 81075/2024 24.09.2024  |WP(C)/12245/2015 |10 c

27 |P K PATRA [81090/2024 |24.09.2024 |SA/88/1997 |7 | v
P C

28 | onapaTra 8109472024 24.09.2024  [WP(C)/16753/2024 |7 U

29 |J P KAR  [81097/2024(24.09.2024 |CRLMP/274/2019 |7 | v

130 |P K BARIK (81100/2024 (24.09.2024 |0JC/2347/1997 |7 | v

31 |S NAYAK  [81101/2024(24.09.2024 |WP(C)/7696/2015 |7 | v

32 |L. DASH  [81103/2024(24.09.2024 |LAA/25/2020 0 | c |

33 |P K DASH [81106/2024(24.09.2024 |0JC/13398/2000 |7 | v

34 |C. RANA  [81113/2024(24.09.2024 |WP(C)/21536/2024 |10 | c |
B.K.

35 |qpont 81115/2024 24.09.2024 WP (C)/21051/2023 |10 c

136 |P K DASH [81117/2024(24.09.2024 |0JC/7503/2001 |7 | v
T.K.

37 |inynk 81119/2024 24.09.2024  [WP(C)/23403/2024 |10 C
H. K.

38 | omanra | |81120/2024[24.09.2024 WP (C)/23405/2024 |10 C

39 |P K SWAIN [81121/2024(24.09.2024 |CONTC/2000/2019 |7 | oo
A. K.

40 |aoax 81123/2024 24.09.2024  [WP(C)/21536/2024 |10 c
B R

41 | oipapp  (81124/2024(24.09.2024  |ITA/115/2013 7 U
B R

42 |qpuapapp  81125/202424.09.2024  |FA/171/1985 7 U
B R

43 |opuapapp |81126/202424.09.2024  [WP(C)/4704/2002 |7 U
P.

44 |l ana [81127/2024(24.09.2024  |TRP(C)/423/2022 |10 c
A

45 |unpapay |81128/2024[24.09.2024  |CRLMC/2317/2024 |7 U

|46 |P K JENA [81129/2024 24.09.2024 |BLAPL/9031/2024 |10 | c |
DEBIT

47 |PRASAD 81130/2024 24.09.2024 [BLAPL/9100/2024 |10 c
DASH
A

48 | unpapay |81131/2024(24.09.2024  |SA/119/1998 7 U

149 |G ROUT 181133/2024(24.09.2024 WP (C)/23394/2024 |7 | v
U

50 |iumormay |81137/202424.09.2024  [WP(C)/23990/2015 |7 U

51 APPXESH . 181139/2024(24.09.2024  |RSA/97/2020 10 c

52 |s Das 181140/2024 |24.09.2024 |WP(C)/28736/2019 |7 | oo

53 |G ROUT 181141/2024|24.09.2024 |WP(C)/22906/2019 |7 | oo

54 |M BISWAL [81143/2024(24.09.2024 |WP(C)/4111/2024 |7 | oo




55 |G C JENA [81147/2024[24.09.2024 |WP(C)/34170/2020 |7 | o
|56 |JP BEHERA |81148/2024(24.09.2024 [BLAPL/6919/2024 |10 | c |
57 |t 81149/2024 |24.09.2024 |WP(C)/16489/2024 |10 c
S K
58 | imay  81150/202424.09.2024  |RVWPET/164/2023 |7 U
59 ;oEANTA 81151/2024 24.09.2024  |CRLMC/1728/2024 |7 U
60 | oo 81153/2024 24.09.2024 WP (C) /23462/2024 |10 c
61 |M BISWAL [81154/2024(24.09.2024 |WP(C)/21573/2024 |7 | v
62 |L D PANDA [81159/2024(24.09.2024 |CONTC/7146/2023 |7 | v
63 |0 anea  [81162/2024(24.09.2024  |ABLAPL/10065/2024 10 c
64 EA?AK 81169/2024 24.09.2024  |WP(C)/21530/2024 |10 C
SUJIT
65 | vam pag |[81171/202424.09.2024 WP (C)/21200/2024 |10 c
66 ﬁéHANTY 81174/2024 24.09.2024  |TRP(C)/289/2024 |10 c
67 |R DAS 181177/2024 |24.09.2024  |CRLMC/3104/2024 |7 | v
168 M DAS 181179/2024(24.09.2024 WP (C)/13686/2013 |7 | v
|69 |KSHITISH |81180/2024|24.09.2024 |ABLAPL/6877/2024 |10 | ic |
|70 |PK BARIK |81181/2024|24.09.2024 |ABLAPL/10050/2024 |10 | ic |
|71 |G ROUT 181183/2024(24.09.2024  |[WP(C)/8047/2018 |7 | v
AKSHAYA
72 |KUMAR 81184/2024 24.09.2024  |WP(C)/14994/2024 |10 C
NAYAK
73 EOEANTY 81186/2024 (24.09.2024  |WP(C)/11409/2012 |7 U
74 |ooriny  (81188/202424.09.2024  |AHO/31/1991 7 U
75 |K K RATH [81190/2024 (24.09.2024 |CMP/260/2017 |7 | oo
76 |K K RATH [81192/2024 |24.09.2024 |[RSA/9/2011 |7 | oo
‘77 . ‘81193/2024‘24.09.2024 WP (C) /34517/2023 ’7 ’ U ‘
|78 |G MOHANTY [81195/2024 (24.09.2024 [BLAPL/1723/2024 |7 | |
|79 |B K DALEI [81197/2024(24.09.2024 |ABLAPL/7712/2023 |7 | |
|80 |D SWAIN  [81198/2024 (24.09.2024 |ABLAPL/10078/2024|10 | c |
81 | raprags |81199/202424.09.2024  |0JC/1463/1985 7 U
|82 |D SWAIN  [81200/2024 [24.09.2024 |ABLAPL/10098/2024 |10 | c |
83 |t L 81202/2024 24.09.2024  [0JC/438/1991 7 U
|84 |M. MISHRA [81220/2024|24.09.2024 |MACA/20/2007 0 | c |
185 |S.D. JENA [81221/2024|24.09.2024 |MACA/35/2015 0 | lc |
186 |S.D. JENA [81223/2024|24.09.2024 |MACA/814/2015 0 | c |
87 |R.K. 181224/2024 24.09.2024  |MACA/35/2015 0 | c |




MALLICK

|

R.K.

88 |iilliox  |81226/2024/24.09.2024  MACA/814/2015 10 c
P.K.

89 | oiia 81227/2024 24.09.2024  |MACA/303/2009 10 c
A.K.

T 81228/2024 24.09.2024  |MACA/303/2009 10 c
G.s.

91 | imanTy  |81230/2024[24.09.2024  MACA/335/2009 10 c

192 |M.K. PATI [81231/2024|24.09.2024 |MACA/734/2010 110 i

193 |M.K. RATH [81232/2024(24.09.2024 |MACA/1265/2014 |10 i
S.K.

94 |roHma 81233/2024 24.09.2024  |WP(C)/25202/2014 |10 c
T.K.

95 |opanTy  |81235/202424.09.2024 WP (C)/22218/2013 |10 C
V.

96 |yomapaaa |81236/2024|24.09.2024 WP (C)/12832/2024 |10 c
R.C.

97 |uninzck  |81237/2024|24.09.2024 WP (C)/36447/2023 |10 c

198 |P.K. RATH |81238/2024|24.09.2024 |WP(C)/9806/2015 |10 i

199 |p JENA 181243/2024|24.09.2024  |WP(C)/32222/2023 |7 U
R. K.

100 2o Tx 81244/202424.09.2024 |TRP(C)/290/2024 |10 c

1101 M. NAIK  [81272/2024(24.09.2024 |WP(C)/20880/2024 |10 i
NIKUNJA

102 |KUMAR 81276/2024 |24.09.2024 |CRLA/467/2024 10 c
ROUT
R. C.

103 |0 o 81294/2024 24.09.2024  |WP(C)/22802/2024 |10 c
R. C.

104 |0 or 81295/2024 24.09.2024  |WP(C)/22805/2024 |10 c
R. C.

105 |00 oo 81296/2024 24.09.2024  |WP(C)/22809/2024 |10 c
R. C.

106 |00 ooe 81303/2024 24.09.2024 |WP(C)/23109/2024 |10 c
J. K.

107 |2 oan 81304/2024 [24.09.2024  |[WP(C)/22799/2024 |10 c
R. C.

108 | oo 81305/2024 24.09.2024 WP (C)/22793/2024 |10 C
R. C.

109 |0 81306/2024 24.09.2024 WP (C)/22796/2024 |10 c

110 [0 K 81307/2024 [24.09.2024  |WP(C) /20157/2012 |7 U
JENA
R. C.

111 |0 81308/202424.09.2024 WP (C)/22719/2024 |10 c
R. C.

112 |0 81309/2024 24.09.2024 |WP(C)/22685/2024 |10 c
R. C.

113 |0 ooe 81310/2024 24.09.2024 WP (C)/22674/2024 |10 c

114 N. C. 181311/2024 24.09.2024  |[WP(C)/22432/2024 |10 i




| \SINHA

|

N. C.
115 | - oos 81313/2024 (24.09.2024  |WP(C)/23136/2024 |10 c
J. K.
116 | o 81314/2024 (24.09.2024  |WP(C)/23143/2024 |10 c
117 |G. ROUT  [81315/2024 (24.09.2024 |WP(C)/23193/2024 |10 | lc |
118 [Z: P- 81316/2024 24.09.2024  |WP(C)/23193/2024 |10 c
PANDA : :
B. K.
119 |ooon 81320/2024 24.09.2024  [WP(C)/21405/2024 |10 c
B. K.
120 |gooon 81321/202424.09.2024  [WP(C)/22002/2024 |10 c
1121 |1 BHOI 181325/2024 24.09.2024 |ABLAPL/8098/2024 |10 | c |
122 |[N SAHOO  [81334/2024|24.09.2024 |CRLMC/1853/2017 |7 | oo
123 (5 O 81335/2024 24.09.2024 WP (C)/23304/2024 |10 c
124 B 5 81336/2024 24.09.2024 WP (C)/23380/2024 |10 c
125 B 5 81337/2024 24.09.2024 WP (C)/23382/2024 |10 c
K. C.
126 |- o 81338/2024 (24.09.2024  |WP(C)/23679/2024 |10 c
K. C.
127 [ oo 81339/2024 24.09.2024  [WP(C)/23681/2024 |10 C
s. K.
128 | T 81340/2024 24.09.2024  |CMP/875/2024 10 c
129 |P K DAS  [81341/2024 (24.09.2024 |BLAPL/8452/2024 |10 | c |
J. R.
130 [0 ax 81346/2024 24.09.2024 |CRLREV/472/2024 |10 C
H. K.
131 |0 81349/2024 24.09.2024  [WP(C)/22539/2024 |10 c
R. C.
132 |00 Tt [81350/2024(24.09.2024 WP (C)/21553/2024 |10 c
133 B. SAMAL |81351/2024|24.09.2024 |WP(C)/19446/2024 |10 | ic |
134 |S BISWAL |81353/2024(24.09.2024 |ABLAPL/10227/2024 |10 | ic |
1135 |S BISWAL |81354/2024 (24.09.2024 |BLAPL/9140/2024 |10 | lc |
R K
‘136 MALLICK ‘81355/2024‘24.09.2024 ABLAPL/lO264/2024‘lO ‘ ‘c ‘
1137 |S BISWAL |81356/2024 (24.09.2024 |ABLAPL/7977/2024 |10 | lc |
1138 |S BISWAL |81357/2024 (24.09.2024 |ABLAPL/10236/2024|10 | lc |
1139 |S BISWAL [81358/2024 |24.09.2024 |ABLAPL/10083/2024|10 | lc |
1140 |S BISWAL [81359/2024(24.09.2024 |BLAPL/9170/2024 |10 | c |
| | | Total 11286

NIC




